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Financial Institutions under purview of

C&AG

782. SHRI SHANTILAL PU-
RUSHOTTAMDAS
PATEL:

SHRI A. ASOKARAJ:
SHRIBHAKTA CHARAN DAS:

Willthe Minister of FINANCE be pleased
to state:

(a) whether Government have decided
to bring most of the financial institutions viz.
IDBI, LIC and nationalised banks under the
audit purview of the Comptroller and Auditor
General of India;

(b) if so, the details thereof: and

(c) the extent to which the new policy
will help in unearthing the corruption?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) No, Sir.

(b) and (c). Do not arise.

Transfer of Central Board of Fiim
Censor

783. SHRI SHANTILAL PURUSHOT-
TAMDAS PATEL: Will the Minister of IN-
FORMATION AND BROADCASTING be
pleased to state:

(a) whether the Central Board of Film
Censor has been re-transferred to the Infor-
mation and Broadcasting Ministry from the
Human Resource Development;

(b) it so, the reasons therefor; and

(c) the reaction of the film industry
thereto?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHR! P.
UPENDRA): (a) to (#). Yes, Sir. While the

PHALGUNA 25, 1911 (SAKA)

Written Answers 190

subject of certification of films was with the
Ministry of Human Resource Development
(Department of Culture), all other aspects of
film were being dealt with by the Ministry o
Information and Broadcasting. The subject
of certification of films was transferred to the
Ministry of Information and Broadcasting
with a view to provide single window service
to the industry. The film industry has wel-
comed the move.

Development Plan of Gujarat Tourism
Development Corporation

784. SHRI SHANTILAL PURUSHOT-
TAMDAS PATEL: Wil the Minister of
TOURISM be pleased to state:

(a) whether the Gujarat Tourism Devel-
opment Corporation (GTDC) has chalked
out and submitted to Union Government any
development plan to boost its activities;

(b) if so, the main features of the pro-
posed plan;

(c) whether any Central assistance for
the plan has been provided to the State
Government; and

(d) if so, the details thereof?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
(a) to (d). No, Sir. The projects/schemes
received from the State Governments are
considered by the Central Department of
Tourism for Financial assistance and not
those received from the State Tourism
Deveiopment Corporations.

[ Translation)
Criteria for Selection of TV Serlal
785. SHRI NATHU SINGH: Will the

Minister of INFORMATION AND BROAD-
CASTING be pleased to state:





